
1       O.A. No. 178/2021 
 

Central Administrative Tribunal 
Principal Bench, New Delhi 

 
O.A. No. 178/2021 
M.A. No. 206/2021 
M.A. No. 207/2021 

 
This the 1st day of February, 2021 

 
(Through Video Conferencing) 

 
Hon’ble Mr. A. K. Bishnoi, Member (A) 

Hon’ble Mr. R.N. Singh, Member (J) 
 

 
 1. Jugal Tanti S/o Sh. Shyam Tanti, 

    (Group D) Helper, 
 Aged about 58 years 

    R/o A-247/4, Devli Extension, 
 Devli, Delhi-110062 

 
2.  Sunny 
     S/o Jugal Tanti, (Group D) Helper, 
     Aged about 27 years 
     R/o A-247/4, Devli Extension, 
     Devli, Delhi-110062 
 
3. Raj Veer Singh S/o Shri Lala Ram, 
    (Group D) Helper, 
    Aged about 55 years 
    R/o Village Nagla Salem P.O. Jalesar Road 
    Distt. Hathras, Uttar Pradesh. 
 
4. Suadan Singh 
    S/o Raj Veer Singh (Group D) Helper, 
    Aged about 30 years 
    R/o Village Nagla Salem P.O. Jalesar Road 
    Distt. Hathras, Uttar Pradesh. 
 
5. Deena Nath S/o Ram Sanjeewan, 
    (Group D) Helper, 
    Aged about 55 years 
    R/o Home No. 6, Gali No. 6, Block No. B 
    Baghu, Shiddharth Vihar, Vijay Nagar, 
    Ghaziabad, Uttar Pradesh 
 
6. Sialesh Pratap 
    S/o Deena Nath, (Group D) Helper, 
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Aged about 26 years 
R/o Home No. 6, Gali No. 6, block No. B, 
Baghu, Shiddharth Vihar, Vijay Nagar, 
Ghaziabad, Uttar Pradesh 
 
7. Ramotaar (Ram Avtar) Singh 
   S/o Shri Sunehri Singh, 
   (Group D) Helper/Khalasi, 
   Aged about 59 years 
   R/o Village Tisar, PO Borra Kalan, 
   Distt. Etah, Uttar Pradesh 
 
8. Bhavani Singh 
    S/o Ramotaar Singh (Group D) Helper/Khalasi, 
    Aged about 59 years 
    R/o Village Tisar, PO Borra Kalan, 
   Distt. Etah, Uttar Pradesh 
 
9. Ram Naresh 
    S/o Shri Chote Lal, 
    (Group D) Helper 
    Aged about 55 years 
    R/o House No. 1258, Old Vijay Nagar, 
    Gali No. 3, Ghaziabad, Uttar Pradesh 
     
10. Rajeev Kumar 
      S/o Shri Ram Naresh  
      (Group D) Helper 
     Aged about 35 years 
     R/o House No. 1258, Old Vijay Nagar, 
     Gali No. 3, Ghaziabad, Uttar Pradesh 
     

...  Applicants 
 

(through Advocate Sh. Shalinder Saini) 
 

Versus 
 

 1. Union of India 
     Through Secretary 
     Railway Board, 
     Ministry of Railways, 
     Rail Bhawan, New Delhi 
 
2. The General Manager 
 Northern Railways 
    Headquarters Office 

Baroda House, New Delhi-110001 
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3. Divisional Railway Manager 

Northern Railways 
State Entry Road, New Delhi 

 
4. Principal Chief Personnel Officer 
 Northern Railway 
 Headquarters Office 
 Baroda House, New Delhi-110001     ... Respondents 

 
    (through Advocate Sh. Krishan Kant Sharma) 

 
 

ORDER (Oral) 

 
Hon’ble Mr. R. N. Singh, Member (J): 
 
After arguing for some, Sh. Shalinder Saini, learned 

counsel for applicants, seeks permission to withdraw the 

present OA with liberty to file a better OA in accordance with 

law and if so advised. Permission is granted to withdraw the 

OA. OA stands dismissed as withdrawn with liberty to the 

applicants as aforesaid. 

2.   Pending MAs also stand dismissed as withdrawn at 

the request of learned counsel for applicant with liberty as 

aforesaid.   

 

 

    (R.N. Singh)      (A. K. Bishnoi)  
            Member (J)         Member (A) 

 
 

ravi/uma/neetu/ 
 


